RAJYA SABHA [9 July, 2004]

CALLING ATTENTION TO MATTER OF URGENT IMPORTANCE
Daath of Children recently due fo mainutrition and starvation in
Maharashtra

MR. CHAIRMAN: Calling Attention, the matter of urgent public
importance. Shri Sanjay Nirupam. ...{interruptions)...

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, yesterday you have
given an assurance that the Home Minister would make a statement.

MR. CHAIRMAN: He is making a statement, but not now.
..{interruptions)... He will make a statement today. This much | can say.

SHRIM. VENKAIAH NAIDU: Sir, my only request is that today being
a Friday, it will be better if the Home Minister makes this statement now
before one o'clock. | request through the Chair to the Home Minister, who
is present in the House, if he is in possession of information he can as
well apprise the House, and then there will be an opportunity for
us..(inferruptions)..

MR. CHAIRMAN: | will try to sen&the message.
SHRI M. VENKAIAH NAIDU: He is here.
MR. CHAIRMAN: That is right. Shri Sanjay Nirupam.

sft o fregw (YERTE) : HEey, B SPTE WS TSI USd St Sieht

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V, PATIL): Sir,
| amt ready with the statement. Whenever | am asked to make i, 1 will.

# Hreiras wg (v @) : T ww TrdeR %1 WA ¥) el e
HITET W HIvH W@ ¥ 39 7 *liem 739 v (FaeF)..,

ot wvrafe: €, e 7 @ 1 # F wEA g (FEEA)...

ot freirger wg: 39 feq FifiT srdem e 57 RSy fon < €1 R
w3t Sft s = ft e Ak ot Mt SuE E R v S R I RS A LY

st gvrafe: EﬁﬁmaﬁalmﬂmHWa?mﬂmm vt &
g, 79 FE feana el §

SHRI SANJAY RAJARAM RAUT (Maharashtra): Mr. Chairman, Sir, |
thank you for having given me this opportunity. | call the attention of the

Minister of Human Resource Development on the death of children recently
due to malnutrition and starvation in Maharashtra...(interruptions)...
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ATy wWaree Ty warer # aog Wl (it sifa Rie) - wwmafa weey,
e AT ¥fea  fedis 6.7.2004 (foesh dwor) #) wifia o0& FWEaR d g%
aaran 73 & fF e o 1 1Y aty ey 4 15 faw o e def et
A s TR ® 6 9 A FH g & 9 TR A ot st a=dl g o &

IqavTeqy (o werEe I W agR) e e

T AR 3§ 0 W R YH5 T T ¢ o R @ aite | e
- aftrfEl @ SR e & @ AWe! @ e el ® a8 w9 T, hfe,
F-avor, grgarafiar am wg 7o yam mtta )

TERTE TR @ WA i & Fan, ﬁmﬁwﬁﬂmaﬁm‘rm
A 66,585,880 ¥ At w7 0-6 ol =+ A i R W=l ) HEA1 8,19,220 ¥ 1A
veg fael § slie aw o 2 R T B GeY * w7 Faveme e mn
e =g gat e e 7ufy $11 9 11.41% T 31 ] TR-11 579 2 S0 99
16.15% T<H] 3! g AN B TR FH 91 S FRU g3, e Jdy masit  Je
oy § ¥ quify 55 et S o org wRvl 7 feifE, I @ 9eg uReiR,
Faeor e witre &S e s & Jeifte -t &1, 2003 @ s, 2004 Ll
arafy & IR [ 8291 qal H1 Yo HT RO Hae Hue 4 1

FHANY T} WA qg-IA gur Df-g0-digd ae areh awe §)
T, =g, TT Yaee, TR, wREaR sem gur frdaa Sume & el
waltfio wd anfead wriws & wremn § f 50 unenr w1 yavE frmr s asm

FIEE R B! g § AR % g han e aae-1 (1992-1993)
9 1T (1998-99)  FIAR Heq-Wiya el (] F AFAR &9 ) 1 Wi 39
TR E:
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- Tl i devre & g anifeyer aell =1 oyl s, i o g &t anf
# 250 1 Wt =1y, famdt %Y aft ¥ genersn onfly 1gow F smbafdoue
W % It [ TNRR FHEHE % SRy ¥ Teeies fwm @ e 1S
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system developed by the Centre or working at the Centre in such cases.
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DR. P.C. ALEXANDER (Maharashtra): Thank you'; Sir, for giving me
an opportunity {o speak on this subject. | should say that | am totally
disappointed by the statement that has been made by the Minister, which
| have carefully read through. The first paragraph says, "there are a variety
of factors including low birth weight, jaundice, convulsions, hypothermia

and premature delivery responsible for these deaths". If | may say so, with
all respect to the Minister this is just begging the question, not answering
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the question. You said that so many children, 9,000, had died in a year
due to mainutrition. The Statements tantamounts to saying that malnutrition
is the cause for the death of the children. | should also point out tha! ali
those things listed in the statement, to which | listened with great attention,
have little relevance to the villages concerned and, particularly, the tribal
population in these villages. They are all right for areas where other socat
welfare measures are successful or have the potential to become
successful. If you visit gadchiroliand Melaghat villages, as | have done on
several occasions, you will come to the conciusion that these villages
deserve a special strategy, a new approach, different from the strategy
that has been foliowed in other villages, even in other tribal areas.

Sir, hamlets in these districts are situated at long distances. There
are no roads; there are not even Kachcha roads. No public health service
Is operating in these areas because of the sheer lack of connectivity. The
purchasing power of the people is very low because they have bean
prohibited from pursuing their time-honoured farming operations for which
the Central Government is responsible. Several representations have been
made by the State Government to the Central Government to relax the
rutes about forests, at least, in these very badly and critically affected
areas of Gadchiroli and Amravati districts. But the Centre has been taking
a very rigid attitude as far as forest villages are concerned. The Tribals are
not allowed to farm. They are not allowed to carry on their traditional activities.
They have practically no income at all. To talk about a large numbar of
child welfare schemes that are being implemented all over the country and
to list them out saying that 'this is what we are going to do for children all
over India', is no answer at all. Therefore, what | would respectfully suggest
to the hon. Minister is to handie this subject in a coordinated-manner or
take the lead to handle this subject in a coordinated manner in which a
number of Departments at the Central level willhave to be involved. It is not
a matter which the Ministry of Human Resource Development alone can
tackle. In fact, they cannot tackle it at all. Unless you create purchasing
power for the people there, unless you build roads there, unless publig
distribution centres are opened there and unless public distribution
personnel travel to these areas with foodgrains at regular intervals, all that
you will attempt to do today, will be like saying that there is a bandage for
cancer. This is a very half-hearted attempt to meet the problem that has
been created in these areas. A new strategy is called for. { wonder why the
Ministry of Human Resource Development shouid have been answering
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this question. This should have been answered by the Ministry which is
responsible for the welfare of the Tribal areas in general and scme of these
areas with special problems in particular. Thank you.

SHRI SHANKAR RQOY CHOWDHURY (West Bengal):
Mr. Chairman, Sir, my clarification or question relates to a follow up of
what Dr. Alexander has just now said. This is a problem. We must ask
ourselves, "Why the maximum number of deaths are of the Tribal ¢hildren?"
This is a case which has come up in Maharashtra. Last year, we had
discussed about similar cases in Orissa. Just a few months ago, there
were similar cases in West Benga!l. There are reports of deaths of children
in a hospital in Delhi. What is the reason for this that we have been singied
out for this curse which never seems to leave us? | fully agree with
Dr. Alexander and support him fully. This is an apprehension that has been
expressed after the General Budget that so much money which is being
given for rural development, will it ever get to the people for whom it is
intended? The Tribal areas seem tc be the common focus of misery and
affliction in every State in the country What is the reason for that? What
- strategy is being worked out? Now we are talking of—just diverging from
this particular point—Special Economic Zones. Should we not have special
development zones focused on these areas with a multi-agency effort
being put in to alfeviate the sufferings of such areas? Sir, 9000 Tribal
children have died! We just are not aware of it. We dismiss it. Even if one
child dies or one person digs, itis too much. But 8000 children have died.
It has come out by accident! The hon. Minister has said that this is a
problem which is going on for generations. | agree. But o say thatitis a
problem which is going on for generations and the Government is doing so
many things, is not enough. The Government is doing things. | am not
saying that the Government is not doing anything, whether this Government
or the previous Governments. Money is being spent. But where is that
money going? | urge the Government to take steps to develop the Tribal
areas not only in Maharashtra but in all other States where incidentally it
is no co-incidence. Gadchiroli and Melghat in Maharashtra; Koraput and
Bolangir areas in Orissa; our own Midnapore and Purulia in West Bengal
and Adilabad in Andhra Pradesh, all have got a Naxalite problem. Why it
is s07.I_think, in the interest of the nation, the Government must make a
special effort to designale these areas as special development zones and
develop suitable mechanisms to ensure that inputs are provided to the
Tribal population in all these States. Thank You .

1562



[9 July, 2004] RAJYA SABHA

sirdt g o (Bfemon) ¢ gyt S, o =g € R v $ iR
st WG 030 W X e FEE S e § 1 F WE AR few 8 g
T Fqgd JAFAE § F51 1Sd ¢ fF T #1 3R A O daEeis 35 & ==y,
T HiHE &1 yaE S wE g F e e fm e g @
qoaen § W 91 FE T7E €, ST STY IS 3 w1 o 35wl € 8201 w1,
St urd, 2003 3t 21|, 2004 F e WY, Sad FUE € IF Pt e T L
Faa g @ Ao F o ad d R sh A s Al st awe $? S Fw ™
t T %2 drnfi o 24 g Sifew, Sacwm, aedafifm gyl weeg, 3§ s
Ay | [ STed g 1o Heredl § o 371 37 S 1w wEy S §
A ad T T I R Ton a2 F1 999 F9 7161 B §, shfen fE T
gt g T e, safee 3w v § g gus T foef, 385 9w s== %0 a9
F1 g1 &1 gumfa R, F0 7g f 5 o@Em F g9 g2 fE derw = o
wiaus s e § | sufae Sud ue ved S ol e, 9w ondi & @ Sl
T 3 A T | A% HOA FUE H T FHSR =91 & 5 SH @ T T ok @
Sl ot oft Sga 1 It off g T U ® 1S U e R, IR o
%1 | AR FRO S 87 FRO [AN0 R, FROT AT 0vH §, FRO IHH] GUF H
T faan ¥\ gafere faan Sro #7 me e i ¥ 4 o= 1 ©&-T 941
ygd! =l Snd @ 3 ua S T e F o e @ 3 fimn @ e w s an
% 5§ o WA-=iewd ¥, @ F1 S §, GO I R gaiee ¥ omed wE
Hreal g i 3 < =S 38 Tl e R, 10 Fieemd foans ®, 394 90 <6 Teie
213 HeeTd 9o © ¥ en wE 9 ) fafrE s afen st i e e g wga ¥
79 o 31 A1l w1 fores Dar 11 gurefa i, 9z veagef 78 2 fF Do feat
TEEE A wmtfF A SR aw @ s o edm, w W
TISIIG, T4 QLFTE FoTat & | ien o I8 91 7% 379 g 9iHs 98 St & At 6
T WSS F1 HEeE % d @ W/, ¥ T Aot ® e # F1E i g,
T o] areeRiiiE ¥, w1 3 orei 1 49 1 S191d €, o 0 § | SE A i
T AT 78 & fF 37 oA Anmell & vea g il s S iR W A @ 2 W
AT #reralt & =er g ot A AN W w= i S TR i A W R 1™
fTHzmaai st desii e sEi sl dn s st e | ® 9
Feeatad A 3 Fereent foish went I <iud it 3 oft T 1 a1t afyendt dma =6
o %1 =i 5o 9mA ang 1 e B TS Sife w9 Srl @ e o e O
A e ¥, 8 fufaemeye /m ¥, 9fe sl @ dm g @n F) 9w 9 ¥

153



RAJYA SABHA [9 July, 2004]

T @M F TR 2 ¥, forwelt @m w1 moer 2R € of vt 2w 1 v WS
el BT 48 %edl § fh 3 8 4@ ¥ M gFq 9, afgardt d@ g & fae7 &)
...(FEAMA ) THE F1 UH AT FF 39 9 67 wae fa @ A== &
daraq 3 B Ot i E fF 3 A deeell # i gy ot s o wm w # ek
Famo ¥ W E® T ot faaa o #1007 37 ware § 39 99 & SR i e F ot
F U § THF WH FY, 150 MRET, 38 96 i e 7 i W FE HY
a0 wd B WY T S et e 78 ¥ et ot gpdrew = de ey €,
Faryu iR S 1 Fh HIy 7)1 HEY] F 1 FY, @A HI, 3R I A
F1 FH FOH T g2 Freed w7 9 T | = T aamafa St oreaw § 2y
FEN R -

ot gl e S EY | SrEYE {Uew ¥ W E, 98 @ &9 AEe
. (E9[)... Please take your seat, (Interruptions) Dr. M.S. Gill.

sit <ot et (it Sme) : Ty, e wmefim €| geRrg 3w @ A
T 3? (sEY) §, weRTE, ome o feen wefi ¥ (Sgmr).

DR. M.S. GILL {Punjab): Sir, this is a very sad question and it deserves
very grave consideration. | have to say with all honesty that this is one
thing which we can take beyond political parties. it is a sad fact of India,
not of today, but of decades and decades that malnutrition of women and
children and tribals, above all, is one of the sad answers we cannot give to
the World Development Reports. Therefore, this is a grave matter on which
we need not score points on each other. This Government has only come
in; that Government has been there; there had been pilenty of Governments
before that, and sadly and cruelly this statement is in one way correct in
saying that it is inter-generational or decade to decade. So, it is over
many decades. But, it is a heartless statement. It is not something which
frankly the HRD Ministry can deal with or should have given by all
themselves. The honourable senior Minister, Shri Arjun Singhji is here,
and | particularly want to bring this to his attention because malnutrition is
something we have known over decades and decades. We have tried
various schemes, a long list of schemes is given, but obviously, there is
plenty lacking, and not just in Maharashtra. There are 3000 children in one
State. Take the average of the country, and tribals always suffer the most.
i know it, | perscnally have a lot of contact with tribal people, and it is very
sad what happens to them. The environmental laws that we have made in
a very rigid way—I go to forests- | have other interests - blocked these
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people, as the ex-Governor of Maharashtra was saying. Sir, everything in
this country under laws which is made even for benefiting the people is
so centralised that an answer never gets to Uttaranchal and Almora. We
have been in the forests, and the local pecople told me that it is not
possible to even do the minutest thing till it goes 10 Delhi and back in a
hundred years. Therefore, Sir, itis a very grave matter. The statistics are
frightening. India's record of child mortality is one of the worst in the
world, Even taking the poor and developing countries around us and near
us, we are worse than some of them, if you read those reports. This
needs to be looked at seriously; it needs to have better schemes; it
needs to have greater focus, greater funds and it needs a multi-Ministry
approach or something which Shri Arjun Singhji alone has the authority
and the strength, perhaps, to put together. i would appeal to the Minister
to look at this in this fashion; not to simply give a bureaucratic justification
which sadly was very, very cruel,

SHRIMAT! N,P. DURGA (Andhra Pradesh): At the outset, my heart
goes to those children who have died due to starvation and malnutrition
not only in Maharashtra, but also in other parts of the country. |
wholeheartedly congratulate my colleague, Shri Sanjay Nirupam, for calling
the attention of the Government on an important issue like this. 1 thank
you, Mr. Chairman, Sir, for having given me an opportunity {o speak on this
subject which is very crucial and important because it is directly linked to
the future of our country because India's future, children, are starving,
malnourished and dying like guinea-pigs. it is very difficult for me to
concentrate only on the deaths that took place in Maharashtra because it
is not only in Maharashtra but poor children in other States are meeting
with the same fate.

S0, with your permission, | wish 1o express my views on the problem
as a whole. Sir WHO defined malnutrition as, "The cellular imbalance
between supply of nutrients and energy and the body's demand for them
to ensure growth, maintenance and specific function.” Hunger or starvation
has been described as, "A condition in which people lack the basic food
intake to provide them with the energy and nutrients for fully productive
lives." And, Sir, hunger continues to grow in India and this leads to
malnutrition and stravation deaths in the country. Lock at the statistics.
They themselves will speak of the truth. Of the 860 million people starving
in the world, Sir, this includes children, who go 1o bed without food, one-
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third are from India. This is despite our having more than 60 miliion tonnes
‘of fuodgrains stocked in our godowns. We are not giving those to our poor
people. Instead, we are allowing them to rot. Why? Who is responsible for
this? Who is responsible for the death of these innocent children? Are we
not responsible? Yes. The politicians are responsible. The bureaucracy is
responsible. The system is responsible. And, we are the cause of hunger.
We are the cause of malnufrition. We are the cause for starvation deaths
that are taking place in different parts of the country. The Government of
the day which controls and have the reins in its hands is responsible for
this. | don't wish to pinpoint any State because these types of incidents
are taking place in every nook and corner of the country. Look at the
National Institute of Nurtrition's norms with regard to intake of cereals.
According to NIN, a minimum of 167kg. of cereals per year, per capita is
required. This has fallen to 131 kg. per year. Same is the case with pulses.

This is only an iota of statistics that | am placing before the House.
Sir, again it is not a question of statistics, but it is a question of why such
things are happening and why are we, time and again, failling to prevent
starvation deaths of innocent children in the country. | agree that object
poverty is one of the reasons. But, why people should be in poverty when
we have such & huge stock of foadgrains? Why should people be in poverly
when we have excellent poverty alleviation programmes? We have
programmes for the weaker sections of the society. We have a beautifui
programme of Food for Work. We have ICDS. We have a programme
which assures 100 days of work in a year.| beseech the hon. Minister to
understand the gravity of the problem and generously release foodgrains
and take measures in coordination with the health Ministry to provide
nurtritional supplements such as lodine, Vitamin A, D, Iron and Zinc to the
poor children.

Sir, inadequate sanitation further endangers children by increasing
the risk of infectious diseases that increases the nutritional loss and
metabolic demands. | would also like to suggest to the hon. Minister to
[ay emphasis, in coordination with the Health Ministry, on prenatal nutrition
and good prenatal care. No doubt, we are giving emphasis on breastfeeding,
but we are failing to percolate this message down under. The healthcare
providers should emphasise the importance of breastfeeding, particularly
in the first year of child's life, since this is the stage from which we have
to concentrate on nutritional needs. Surveys also show that education
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plays a crucial role in reducing malnutrtion in children. Education for women
is good in many ways. They, then, often marry late, get less children,
have the self-confidence, skilis and information to become good mothers
who know about the nutritional levels. Another suggestion is this. If a
Ministry can be set up for Disinvestment, another for Information Technology
and Food Processing, there is no reason why we cannot set up a high-
ranked Task Force with a‘clear-cut mandate of removing hunger and
malnutrition in the country.

So, Sir, hunger is not a curse that some among us.have to live with.
Hunger is a reflection of our misplaced emphasis towards growth for a few.
The hungry do not need our sympathies. They need a helping. hand, and
they can do the rest.

Thank you, Sir.

SHRI R.S. GAVAI (Maharashtra): Sir, | extend my thanks to you.
The matter is of grave concern to ail of us cutting across political-line. | am
thankful to the respected Shri P.C. Alexander, because he happened to be
the Governor of Maharashtra. | toc belong to Maharashtra, Amaravati district.
The problem doesn't relate to the Human Resources Development alone,
it has so0 many other angles.

Sir, all the villages, wherever tribal population is there, they are not
connected to either the main road or even to the viliage road. The
Maharashtra Government is very keen and sincere, and they have sent
several reminders to the Government of India for relaxing the forest norms
for the past so many years. Because of flimsy restrictions of the Forest
Ministry, many developmental projects, many link roads are not completed
despite the fact that the Maharashtra Government are very sincere and
serious too.

So, | would like to bring this to the notice of the hon. Minister and
request him --hon. Minister is a respected poiitician — that he may draw
the attention of the Forest Ministry to the fact that at least in the forest
areas where there are no link roads, no villages roads or no main roads,
these norms are relaxed in the Forests Act. The second thing that | would
like to submit is that | agree with Sarla Maheshwariji that criteria for
preparing below poverty line list are to be altered. The criteria fixed for
'Below Poverty Ling' are useless. Sir, 1 have surveyed various Gram
Panchayats, where this list is prepared by the DRDA and the Gram
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Panchayats and you find that poor people are not included in the list of
'Beiow Poverty Line'. They are shown as 'Above Poverty Line', Many rich
people are shown below poverty line in the list. Sir, through you, | request
the hon. Minister, Shri Arjun Singh, that he should find a way how to fix up
the criteria for 'Below Poverty Line' particularly in relation to all the
programmes of the DRDA. Criteria for 'Below Poverty Line' have to be
fixed. Whatever benefitis supposed to reach poorer people, that benefitis
going to the richer people. Poor people are being deprived of this advantage.
These are some of the reasons for malnutrition and starvation. | do want to
draw the attention of the hon. Minister in this respect. Thank you..

SHRIM.P. ABDUSSAMAD SAMADAN! (Kerala): Mr. Chairman, Sir,
i thank you very much for giving me this opportunity to speak on this
Calling Attention. Sir, | am here only just to make a simple request to the
hon. Minister. As of now the HRD Ministry is under a very erudite and well-
experienced leadership of Shri Arjun Singhji, | request the hon. Minister to
come forward with a broad policy on children because there are many,
many problems attached with the problems of the children throughout the
country. There is lack of education. There are problems like new diseases,
child labour, etc. There are many problems, which we have discussed in
this House on many occasions. Some of these problems are very grave
and deserve a very serious and urgent attention of the country and the
Government. | request the hon. Minister to come forward with a broad
policy on children so that all these things can be addressed and all those
associated problems are looked into. Thank you.

st T frema: wwla of, T TR F Yoo @ wga el §) wee
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Tt 3 anfeerd a=t St A A W i @, Amtivn @ ik am R
TEA @ TUR WA ¥t ¥ I weNE Wi 7 Qe R a1 QU e
S0 % fo, v 0 & g | 3R < il aeet e & | 3 war e ow T
W B:-E | a9 siard faet F g F Fro R ¥ w R @ S
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& ¢ &, a comparison between 92-93 and 93-04 T I VI A 1
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The House then adjourned for lunch
at eleven minutes past one of the clock.
The House re-assembled after lunch at two of the clock,

MR. CHAIRMAN in the Chair.
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stawpf: st ¥ A F T
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st . TRt @ A A aF s
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TE R W
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The House then adjourned at five minutes past two of the clock.
The House re-assembled at twenty minutes past two o'clock.
[Mr. Chairman in the chair)
STATEMENT BY MINISTER

Dissolution of Assembly of Arunachal Pradesh

siroeft oo s (SIUEE) : avwTai S, o Rl an AT aEE W
iR T w2 § e e St e, TRy e few @ e

e Wit (sh franw @ wide): |, e @ ¥ vz W ol s
TR E FF A T ol o weRtere gt | T Sud o Sned W wivan
£ o o ol B TR e Y wE gl v e A doed)

‘Sir, | am making the statement. As per the existing constitutional

provision, the total number of Ministers including the Chief Minister in the
Council of Ministers in the States were to be brought down to fifteen per
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